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Title: Situation arising out of lack of pedestrian subway at Etawah Railway Station in Uttar Pradesh.
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MR. CHAIRMAN: Hon. Members, please take your seats.
...(Interruptions)

MR. CHAIRMAN: Hon. Members, now ‘Zero Hour' is going on. I am going by the list. You can raise this after this.
Moreover, today a discussion under Rule 193 on this issue is listed to be taken up. Let the *Zero Hour' be over. Let this list
be over and after that you can raise it.

...(Interruptions)
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MR. CHAIRMAN : Only what Shri Premdas Katheria says will go on record.
...(Interruptions)

MR. CHAIRMAN: I have told you that I will allow you once the Zero Hour is over. I will allow you to raise this issue.
...(Interruptions)
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MR. CHAIRMAN: I am on my legs. You are a senior Member. Please take your seat. Already Zero Hour is going on. When
the Zero Hour is over, you may raise whatever issue you want to. They are here.

...(Interruptions)
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MR. CHAIRMAN: Nothing will go on record.
(Interruptions) €}
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MR. CHAIRMAN: Shri P. L. Punia, and Shri Kamal Kishor 'Commando' are allowed to associate with the matter raised by Shri
Premdas.

...(Interruptions)

MR. CHAIRMAN: I will call the names of every Member. There is a list of Members with me. When already balloted
Members are waiting for their chance, how can I call you immediately to speak? I will call him at the end. I have said, "I
will call him".



...(Interruptions)

MR. CHAIRMAN: What can I do? There is a list of priority with me. I have told 'no' to him. I will call him. Till then, let him
wait. I will call him at the end.



